GOVERNMENT OF INDIA
MINISTRY OF EDUCATION
DEPARTMENT OF HIGHER EDUCATION

RAJYA SABHA
STARRED QUESTION NO- 94
ANSWERED ON- 31/07/2024

“PROFESSORS OF PRACTICE” IN HIGHER EDUCATIONAL
INSTITUTIONS

*94. DR. JOHN BRITTAS:
Will the Minister of EDUCATION be pleased to state:

(a) whether reservation policy is applicable for engagements as “Professors of
Practice” in the higher educational institutions recently introduced by UGC as
per National Education Policy 2020;

(b) if not, the reasons therefor;

(c) the number of persons belonging to SC, ST and OBC categories engaged
as “Professors of Practice” till date or still being engaged in various higher
educational institutions; and

(d) the State-wise details thereof?

ANSWER
MINISTER OF EDUCATION
(SHRI DHARMENDRA PRADHAN)

(a) to (d): A statement is laid on the table of the House.
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STATEMENT REFEREED TO IN REPLY OF PARTS (a) to (d) OF RAJYA
SABHA STARRED QUESTION NO. 94 FOR 31.07.2024 ASKED BY DR.
JOHN BRITTAS, HON'BLE MEMBER OF PARTLIAMENT REGARDING
“PROFESSORS OF PRACTICE” IN HIGHER EDUCATIONAL
INSTITUTIONS

(@) to (d): The National Education Policy 2020 seeks to transform higher
education by focusing on skill-based education to meet the needs of the
industry and the economy. Further, the NEP also recommends integrating
vocational education with general education and strengthening industry-
academia collaboration in Higher Education Institutes (HEIs). Towards this
end, the University Grants Commission (UGC) has taken a new initiative to
bring the industry and other professional expertise into the academic
institutions through “Professor of Practice”. UGC has framed Guidelines for
engaging Professor of Practice in Universities and Colleges on 30.09.2022.

The post of Professor of Practice is a temporary post, exclusive of sanctioned
post. Further, candidates who have proven expertise in their specific
profession or role with at least 15 years of service /experience, preferably at a
senior level, are eligible for Professor of Practice. For engaging industry
experts and professionals, HEIs may collaborate with the industries to support
these positions. It also provides an opportunity, to those in leadership
positions in different fields, to come on honorary basis as Professor of
Practice so as to give back to the society and contribute towards nation
building.

In order to bring in distinguished experts from various fields of engineering,
science, technology, entrepreneurship etc. and to develop courses and
curriculum to meet the industry and societal needs and to enable the HEIs to
work with industry experts on joint research project, concept of Professor of
Practice has been adopted, and thereby provide exposure and mentorship to
students by domain experts.

The maximum duration of service of Professor of Practice at a given institution
should not exceed three years and is extendable by one year in exceptional
cases and the total service should not exceed four years under any
circumstances.
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DR. JOHN BRITTAS: Sir, this is a very important question. We all know the hon.
Minister.

MR. CHAIRMAN: A Professor is sitting next to you.

DR. JOHN BRITTAS: Yes, Sir. | am influenced and inspired by him. We all know
that Dharmendrayji is very intelligent, sensible and also part of the global think tank.
But | do not know why he is so evasive towards my question. My question has been
very simple.

MR. CHAIRMAN: Would you ask your supplementary?
DR. JOHN BRITTAS: This is just to formulate it.
MR. CHAIRMAN: No, please ask supplementary.

DR. JOHN BRITTAS: It is of interest to you also. UGC has started "Professors of
Practice" .

MR. CHAIRMAN: Hon. Member !

DR. JOHN BRITTAS: My question was that there should be social inclusivity, social
orientation for the academics. Is it a fact that when you are reserving ten per cent of
the academic posts for "Professors of Practice", will you not bring in the content of
reservation for SC/ST and OBC?

MR. CHAIRMAN: Dr. John Brittas.
DR. JOHN BRITTAS: Sir,that is the question.

MR. CHAIRMAN: Yes, good. Hon. Minister, he paid a compliment and then partly
withdrew it. Now, see that it is restored.

3 €S 9 : W), IB YOG o, (998 & $ ADHR &1 I8 WD & fb d IR
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FATIfT H8ISY, "Professors of Practice", National Education Policy, @ Udh
T RBHSIT 21 BHAR < H 371 & FHI H T4 & 3E% b WAl a1 & b &3
&3t & Arer-9A1T competency ®1 W AE@ <A1 IS UG HAl, X% AlG] I8 Had &
%Eﬁﬁm%ﬂ;ﬁﬁlﬂ?ﬂwg, competency?ﬂﬁﬂ_rﬂffqﬁqﬁél e <l
employability BT IR o SITHI, entrepreneurship P AR o ST - E?ﬂ%l'q TR <9 |
industry 3R academia &1 Td 37T HaH 3R ST Acad a1, I8 el foundational
AT Bl "Professors of Practice” @l TIRIY post Fal &, I8 tenure-based post &,
Eﬁé 10 per cent reservation Tl B ﬁs‘ RH need-based - VI S ey ATEd
Mass Communication @1 Q& authority &, 39! Udh fdgdl g, d House H J&T Ugd,
&t A 31U T G BT B ARIbT 91T B, Ty 9 gHIfad 8 &1 &1 o ey
o5 Bt B Eﬁg university T I DI Zbﬁ?g(’ university qre b 14 fder aree I8i 3T,
credit rating system UX 6 credit point, UX Il EISIE KR QT PN SITU| EY, T 39
Rl 1 ST foeT A8 &1 fAgdT 3R S 3TgHd BT BIIS] el el 13y ?
g "Professors of Practice", &1 Hel SGERUM 21398 BIS permanent posting 81 &,
tenure-based, gl O, fUoo A1 § A 910 IST b "Professors of Practice” ¥ fobe
SART BT FIgfRh B 718 81 /R, A U U SIMdRT 31 ST DI T university T &4
tribal T T, ST IHAT &, 15, 20 3R 25 IS BT FTADBT AHINTD SIad &, 39 AR
tribal ST I I=BI1 Professor of Practice @1 ﬁ?j%ﬁ ST 81 B9 ATST Q¥ I 3N o
ST & forT, wet &Y ) 981 it St &1 A fagdr o= E¥1 31U &R § S9Tdh! &) &7
T3 9, oifh1 &9 e et o9 fawg ur 3], fOiept S, SM...(H&rm ). .

St Uiy I 93 o,

21 eHE 94T : § 3Uh! E1 BT UTH I, <fch= 39 < H YUIE Bl 3R consensus
AT qe‘Tf fh IR B9 & A university, college H SR public policy Pl QETQ‘
31T BieTol H SITHR HRIGI| R = AR grai Sft, ST el ART THRBR W 81 oid
gl A TP professor &l H ITD! IR-IR FHASIAT G ...(FETH)...

i QUTAfd : T HiAH 95 o feal

2 s T : AR, § 59 IR-IR AT BRAT § [ AT SR UGTY| 59 1T HHT
&I fagar ol fedt 9 JFERFST | ST B |1 BN IAD] UIST &b FaR Yo AR
qaflﬁ%, d Professor of Practice &1 SII9 fSe™I AT8d 7 reservation Eﬁaﬁﬁ, Sl
®s IR BH AR H UG @, Indian Express W Ugd & 1o CPI(M) Politburo H 4
reservation &1 Bl W@WW,W%‘#@W@%‘@W%I

MR. CHAIRMAN: Second supplementary; Dr. John Brittas.
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DR. JOHN BRITTAS: Sir, he has made some political statements. | do not know
because, he is a very honourable...

MR. CHAIRMAN: | urge you to ask your supplementary so that we
can...(Interruptions )... Go ahead. ...(Interruptions)...

DR. JOHN BRITTAS: Sir, he has made a political statement. ... (Interruptions)...

MR. CHAIRMAN: Priyankaji, my problem is that the hon. Minister, instead of looking
at the Chair, was looking at you. | am the person who should be taking exception.
...(/nterrupt/ons)... Nothing is going on record. Dr. John Brittas, ask your
supplementary.

DR. JOHN BRITTAS: Sir, Priyankaji is coming between hon. Minister and myself, that
is very unfortunate. Sir, my second supplementary is this. Hon. Minister should
understand that even as per the scheme of UGC, there is a provision for bringing
expertise to the campus. There are visiting faculties. You can bring the experts for
lectures. Even earlier, UGC used to fund such things. So | would say, IqD ]%FE’ HHI
1 81 Now the point is that almost 26 per cent of the academic posts are vacant and
46 per cent of other posts are vacant now. Now you are reserving another ten per
cent.

MR. CHAIRMAN: What is your supplementary ?

DR. JOHN BRITTAS: Sir, my supplementary is: When there is unemployment
amongst the educated youth and vacancies still exist, don't you think that it is going
to create a havoc? Second thing is that there are provisions for internships in
industry.

%ﬂuﬁaqm:W,aﬁ@wm%awﬂﬁﬁ%ﬁﬁ Elﬁ?g;existing postsa"ﬁ
occupy BV Wﬁﬁﬂﬁﬂﬁaocommodate HY- B g1 B1 STet db vacancy TR Bl
a1 B, IE U separate T &, b AT FART 81, 1 H T 2rea § FHE1 AT
o IE continuous process &1 9 fedl YRT WRGR A Ul IR-ui= ATeli § 3181
¥ 3 T 40 BSIR R &l UR FRIRE &1 51 11Ts W AT AR Dl <Iehx AT,
higher research institutions Pl 9 H IR e B Sgﬁdn\l 3N ATYH B &b %I'Q Yo
Professor of Practice Udh CRERRIE %\Tl

41



MR. CHAIRMAN: Supplementary No. 3. Shri Sanjeev Arora; not present.
Supplementary No. 4; Dr. Fauzia Khan.

DR. FAUZIA KHAN: Sir, as the hon. Minister has said that these professors of
practice bring valuable expertise from relevant industries into the classroom, | agree
with that. But, | would like to ask how many women professors of practice are
currently employed across Government educational institutions compared to their
male counterparts. What mechanisms are in place to ensure that more women are
inducted into these positions, particularly, in STEM education sectors, and
additionally, are there any guidelines or initiatives in place to encourage the
recruitment of professors of practice to fill existing vacancies?

SHRI DHARMENDRA PRADHAN: Sir, to fill up the vacancies through Professor of
Practice as you have appreciated, to bring expertise all together, bring experience,
bring new ideas, we have to go by the Professor of Practice route. Regarding
quantum of women, | have an information of 10 personalities, 10 Professor of Practice
that out of the 10, 5 are from women category. So, this is up to the need of that
particular institution, seeing the aptitude and capacity of the person. The
Government has no interference, whether there should be any quantum of any
gender. Itis open. This is a policy guidance given by UGC. The local universities are
competent enough to do that.

MR. CHAIRMAN: Fifth supplementary; Shri Jawhar Sircar.

SHRI JAWHAR SIRCAR: Sir, through you, | would like to ask the Minister, a very
pertinent question relating to education. As you know, the UGC rules have been
made to apply to every organisation that is deemed to be a university. The problem
arises when we get non-academic universities like those teaching theatres, those

teaching dances and other forms. SAH RIT BT %\r, there are people who are
specialized in say, electric lighting, in various trades, who are absolutely less
qualified. But, throughout the lives, they will be treated in a demeaning manner.
Can they avail of this opportunity to be upgraded and deserve the respect of a
Professor of Practice? Those technician who have more virtue and more experience
in dealing with cultural subjects, can they please be accommodated under such
scheme? 3+ I faaT SITQ|
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oY eRfg 9o 9YTafT 985y, H 39 A & ISRV Ao SaTey ARG BT TR
qhe BRI §, Sal 370 G H R FIHe! Fdea- & AT A professor of
practice @1 SBT3 Bl reiterate BT, TSI I£3T & AHINID Sild- H D THR BT
Ugrs #H, Sil UelTs S UTe &1 7, Sil Ufdede ure 3841 7, e IR # #+1 3% H &8l
fop BN <31 1 el eyqeen f$lt Afge 81 T 8, Siife ave T8l gan g1 S8l
Pl fb T 9 BRI AN Bl A T ATHIRTS FATST 1T, TFoTde el ARBR AT
TIRT I8! I£¥T 21 U IR 9! dART T Ydb AMIId AATGT Bl R &H of SR
s?ﬂ Professor of Practice & B%W ) ag i U UHY B%??I %\rl

MR. CHAIRMAN: Now, Question No. 95.
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